
$~62 

* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI 

 

+  W.P.(C) 10756/2019 and CM APPL. 24909/2024, CM APPL. 

42375/202, CM APPL. 42427/2024, CM APPL. 42430/2024, 

CM APPL. 42432/2024, CM APPL. 42435/2024, CM APPL. 

42593/2024  

 

 MR. ADITYA AGGARWAL AND ORS. .....Petitioners 

Through: Mr. Deepak Jain, Ms. Sajal 

Gupta, Ms. Anoushka Singh, 

Ms. Dashampreet Kaur & Ms. 

Twinkle Gupta, Advs. 

  

    versus 

 

 

 SECURITIES EXCHANGE BOARD OF INDIA AND ORS. 

.....Respondents 

Through: Mr. Neeraj Malhotra, Sr. Adv. 

Mr. Abhishek Baid, Mr. Praneet 

Das, Mr. Mohit Kumar Bafna & 

Mr. Nimesh Kumar, Advs. for 

R1/SEBI 

 Mr. Manu Nair, Mr. Ameya 

Gokhale, Mr. Rishabh Jaisani, 

Ms. Riya Basu, Mr. Neelabh 

Shreesh, Ms. Simran Malhotra 

& Mr. Harit Lakhani, Advs. for 

R2, 4, 6, 11  

 Mr. Gyanendra Kumar, Ms. 

Shikha Tandon, Mr. Zaid Draby 

& Mr. Adhiraj Chauhan, Advs. 

for R3, 5, 8, 9, 12.  

 

 CORAM: 

 HON'BLE MR. JUSTICE DHARMESH SHARMA 

    O R D E R 

%    29.07.2024 

 

The Hon’ble Judge is on leave today. 

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 09/05/2026 at 20:03:32



 List on 05.09.2024.   

(By ORDER) 

 

 

 

 

COURT MASTER 

JULY 29, 2024/sa 
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